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the Ken-Betwa Link Project, benefiting Madhva Pradesh and Uttar Pradesh, has been
taken up for the implementation. The estimated cost of the Phase-I and Phase-II of the
Ken-Betwa Link project 1s ¥ 9393 Crore (2008 price level) and ¥ 2283 Crore (2012-13
price level) respectively. The Ken-Betwa Link project envisages 7.35 lakh hectares of
irrigation, 78 MW of hydropower and provides drinking water to 15.07 lakh population.
No other river link proposal of Madhya Pradesh is currently under consideration in the

Central Government.
(¢) No such proposal has been received by this Ministry.
State dam scheme in Chhattisgarh

13523 DR. BHUSHANLAL JANGDE: Will the Minister of WATER RESOURCES,
RIVER DEVELOPMENT AND GANGA REJUVENATION be pleased to state:

(a) whether it is a fact that Chhattisgarh Government has sent a letter, as per the
guidelines issued by the Central Water Commission for getting Central assistance under

the State dam scheme;

(b) whether out of 50 schemes, only 6 schemes of the State have been approved,
i s0, by when the remaining 44 schemes would be approved and the amount of assistance

that would be released; and

(¢) whether 12 forest cases regarding irrigation dams of Chhattisgarh are pending

with the Central Government and by when the said cases would be disposed off?

THE MINISTER OF STATE IN THE MINISTRY OF WATER RESOURCES,
RIVER DEVELOPMENT AND GANGA REJUVENATION (SHRI SANTOSH
KUMAR GANGWAR): (a) and (b) During 2013-14, State Government had submitted
the proposals of 171 new minor irrigation (MI) schemes of Chhattisgarh in 6 batches for
funding under Accelerated Irrigation Benefit Programme (AIBP). On scrutiny of these
proposals, it was found that out of 171, a total of 147 MI schemes were found eligible for
funding under ATBP as benefitting Drought Prone Area Programme (DPAP)/Tribal area.
Planning Commission had also identified the same number of MI schemes for funding
under ATBP as benefitting DPAP/Tribal area. Total grants amounting to ¥ 167.6010 crore
were released to Government of Chhattisgarh for taking up 147 new MI schemes under
AIBP during 2013-14.

(¢) Out of two Major and Medium schemes namely Arpa Bhaisajhar Barrage
Project and Rajiv Samoda Nisda Diversion Scheme (RSNDS) of Chhattisgarh, under

TOriginal notice of the question was received in Hindi.
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techno-economic appraisal in Central Water Commission (CWC), approval of Ministry
of Environment and Forests has not been received on first scheme, where as the second

scheme does not involve submergence of forest land.

Conservation and rejuvenation of ground water in Vidarbha

3524. SHRI VIJAY JAWAHARLAL DARDA: Will the Minister of WATER
RESOURCES, RIVER DEVELOPMENT AND GANGA REJUVENATION be pleased

to state:

(a) the details of Government’s proposals for conservation and rejuvenation
of ground water in rural areas of the country particularly in the water starved areas of
Vidarbha;

(by whether Government 1s aware that about 7,000 irrigation tanks in the eastern
Vidarbha region in Maharashtra are lying in a state of neglect, have a collective potential
to irmigate more than 1,25,000 ha. of farmland, about six to seven per cent of the net sown

area, in the region and recharge ground water on a large scale;

(¢) if so, whether Government would provide financial and other assistance to the

region to recharge these irrigation tanks; and
(dy 1if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF WATER RESOURCES,
RIVER DEVELOPMENT AND GANGA REJUVENATION (SHRI SANTOSH
KUMAR GANGWAR): (a) Irrigation being a State Subject, water resources are planned
and executed by the respective State Governments from their own resources. However,
Government of India launched a Scheme on Repair, Renovation and Restoration (RR&R)
of water bodies which has multiple objectives such as reclamation of lost irrigation
potential, improvement of command area/catchment area of the tanks, restoring/increase
in storage capacity of water bodies, recharge of ground water by providing Central Grant
to State Governments in Tenth Plan.

(b) to (d) Central Ground Water Board (CGWB) has prepared a conceptual
document entitled “Master Plan for Artificial Recharge to Ground Water in India” during
the year 2013, which envisages construction of different types of Artificial Recharge and
Rainwater Harvesting structures in the country including Vidarbha region of Maharashtra,

by harnessing surplus monsoon runoff to augment ground water resources.

During Eleventh Plan, 258 water bodies were taken up under RR&R Scheme in
Maharashtra and out of these, 33 water bodies are under implementation in Vidarbha
Region of Maharashtra. As on March, 2014, out of 14 water bodies restored in Maharashtra,
03 water bodies benefit Buldhana district of Vidarbha region.



